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v) te~grasslantldevelopmer4. 'land scaplng' ; anti 

vi) Disease surveillance and 
monlorlng of virus dseases; 

vii) Nalional referral laboratory for 
typing and sub typing 01 Foot anti 
mouth disease virus. 

[Engfsh] 

ExpencIIure on &pensIon of Rock 
GanIen 

2793. SHRI PAWANKUMAR BANSAL: 
WiIIIheMinisterof URBAN DEVELOPMENT 
be pleased to stale: 

tal whether the expenditure on the 
expansion 01 the Rock Garden in Chandigarh 
and the maintenance of various parks in the 
city is Incurred from one common head vIZ., 

(b) H so, the amount spent during the 
last three years on the parks anti the Rock 
Garden separately? 

1HE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a)...No, Sir. 
The expenditure on development of Rock 
Garden is being met out from major head • 
4217-Plan-Landscaplng whereas the 
maintenance of various palt(s and open 
spaces in the city is being done under major 
head· 2059 Non Plan maintenance of other 
services·. 

(b) According to the information from 
Chandigarh Admn. the expenditure incurred 
on the development of Rock Garden and 
development and maintenance of parks and 
open spaces during the last 3 years (19~1\· 
90 to 1991-92) is as under. 

i. Rock Garden : Rs. B4.521acs 

ii. Development of parks 
and open spaces 

: As. 109.62 lacs 

ii Maintenance of parks : As. 339.62 lacs 

Proposal for Unifonn Housing Law 

2794. SHRI YASHWANTRAO PATIl: 
WiIIthe Lfanisterof URBAN DEVELOPMENT 
be pleased to state: 

(a)whethertheGovemmentproposetQ 
~ un'ann housing law lor the enllr. 
countrr.and 

(b) I so, the details thereof? 

1HE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHAlAM): (a) and (b). 
Central Government has since formulated 
the National Housing Polley to provide State 
Govts. with the strategy for forroolating and 

implementing various housing schemes 
according to their priorities and availability of 
resources. The Policy document has been 
placed before Parliament during the last 
session. 

[T I3IIslation] 

AUocatlon of LPG Dealership 

2795. SHRI· SHIVRAJ SINGH 
CHAUHAN: Will the Minister ot 
PETROLEUM AND NATURAL GAS" 
pleased to state: 

(a) whether complaints have been 
received by the 011 Selection Board regarding 
allocation of LPG dealership In Madhya 




